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(b) nd (c).. Th moo h running of 
indu rial mill depends on the state offin n .. 

h h of th mill and other r levant 
ors. 

(d) Governm nt have ta n st ps for 
_~,.r. .... th extil industry. These include 

in; up of odal Agency to volve and 
m nage r habilitation package for s' b 
pot ntially viabl mill cr atian of a TextiJ 
Mod mi a110n Fund under hich I -

t nee of Rs. 752 ero w anctioned Ii 
31.5.1989 in 191 ca & etting up of th 
Board for Industr; I and Financial Recon· 
truction 10 consider case of jck units 

including t xtile mill . 

Chlrglng of Compound Int r t by 
Bank 

3 SHRI BRAJA MOHAN MO-
HANTV: Will th Minister of FtNANCE be 
........... ed to st 

( ) wh th r Government are consider-
ing ny proposal no to charge compound 
int r st by nks. coop rative nd public 
financi I in hutlons. against the loans ad· 
vanced to marginal farmers. small farmers. 
rtisan , agricultural labourers and the smarl 

bu inessmen who are running the busines 
on th ir own labour not employing others, if 
0, the details thereof; and 

(b) whether Government are consider-
ing to introduce a policy of not realising more 
interest than the caphal to the aforesaid 
categories of people from the banks, coop-
.raf and public financial institutions, if 
so, th detaits thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFFAIRS 

THE ~INISTRY OF FINANCE (SHRI 
EDUARDO FAlEIRO): (a) and (b). Accord· 
trl9 10 existing instructions issUed by Re-

Bank of India (RBI) and National Bank 

for Agricultule and Rural 0 eloplnen 
(NABARO) from time to time. interest on 
current du in the case of agricultural ad-
vances shou d not be compounded. Interest 
should also not be compounded on due 
from Primary Agricu ure Cred' Societi 
(PACs) ceded to commercial bank. h 
c op 10 ns or instalments under t rm 10 ns 
becom overdu ban scan dd intere t 
outstanding to th principal and compo nd 
th inte~ st. Howev r, tot interest debit 
to an account should not exe d th princi-
pal mo nt in respect of adv nc to m I 

nd margin farmers. 

State Cooperativ Bank (SeBs) and 
Stat land 0 veJopment Bank (SlD ) 
hay be n advised by N BARD t 'n the 
cas 0 farm s affected by natur I c mi-
ti s for thr or mor years in u ssion, 
th re ould not b ny compoun i of 
interest on du converted f'I ehedul or 
def rredJpostponed . 

In r pee of compo' 0 n tot rti-
s n t villag and cottag industri int r 
during the initial moratorium period should 
not be compounded. Th i ~ruction r 
also applicable to Industries, S rv' 
Business (ISB) Sector loans under IRDP. 

Re orat on of 23 Dn124 Up Bo 
Ferozepur Express 

3585. SHRI A OOPC A 0 SHAH: 
Will the Minister of RAllWAYSbeple edto 
state: 

(a) whether Pantry car service on 23-
DNI24·UP Bombay-Ferozepur Janata train 
has been discontinued: 

(b) if so, since when and the reasor. 
therefor; 

(c) whether a lot of inconven' nee is 
being experience by the passengers on this 
long distance train in the absence of pantry 
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car service' and 

(d) if so. whether Government propose 
o restore the service? 

THE .lNISTER OF STATE OF THE 
INISTRY OF R ILWAYS (SHRI 

MAOHAVRAO SelNDIA): ( ) Y ,Sir. 

(b) Pantry car service on 23 00124 Up 
Bombay Feroz u Janat Expr 5S lie n 

Is Shah C ter r w s d' "tin from 
25.8.8 on Ct;ount of lock-ou declared by 

licen s duo to' bour problem. 

(e) Some such r pres ntations have 
be n received. Salis! clary hernativ r-

ngements exist for cat ring from static 
un' for this train. 

(d) Th m t er is under co 

V ndln SI It an 80mb y Su ur n 
Ran y 

3586. SHRI A OOPCH 0 SHA : 
Wi the inist rofRAILWAYSbep sed 0 
tat: 

(a) the number of tea, refreshment • 
book and fruit stalls al otted during the period 
April 1988 to March 1989 on urban 
1ion of Bombay; and 

(b) the criteria adopted for al101ment of 
these slaits? 

THE MINISTER OF STATE OF THE 
MINISTRY OF RAILWAVS (SHRf 
UAOHAVRAO SCI NOlA): (a) One, 

(b) Allotment of catering/vending con-
tracts is done by the Zonal Railways on 
invitiflg applications through press notifica· 
tions and/or notices displayed at Railway 
Stations where necessary. Applications so 
received are scrutlnrsed by a ScreenIng 
Committee and based on their recommen-

dation ,th contract as aw rdad to th most 
u' OOidat on m rit . 

Punctu Ilty of Train on Churc 
V rar cllon 

3587. SHRI ANOOPCHAND SH H: 
Wilt th inist r of RAIL WA YS pi to 
st t : 

() th punetu r • u rb n 
tr in running n Churchg nd Vir r 
on W st rn R j duri 1987, 1988 a d 
1989; 

(b) wh th r th pundu lity r 
com down; nd 

(c) if so, th r son th r for nd th 
, mil m ur bit • 
the r. of punctuality? 

1987 

1988 

1989 
(u to 31 
July. 1989) 

(b) No, Sir. 

(c) Doe not arise. 

THE 
( HRI 

.OOA 

2.8 

93. % 

-

Band~ Terminal (Bomb y) 

3588. SHRI ANOOPCHANO SHAH: 
Win the Minister of RAil WAYS be pleased to 
state: 

(a) whether developm nt work on 
Sandra Terminal, Western R 'Iw y, in 
Bombay has been stopped for tWe two 
months; and 




